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BOAT DISASTER AT    MANDIRA DAM 

*712. SHRI      HARIHAR       PATEL: 
Will  the    Minister  of  STEEL     MINES AND 
FUEL be pleased to state: 

(a) whether a boat carrying some 
passengers met with disaster at Mandira Dam 
on or about the 11th August 1958, causing 
loss of many lives; and 

(b) if so, what are the details of that 
incident? 

THE MINISTER OF STEEL, MINES AND 
FUEL (SARDAR SWARAN SINGH): (a) and  
(b).   Yes, Sir. 

On 12th July 1958, the Spillway channel of 
Mandira Dam started functioning and the area 
to the left side ; of the channel and the right 
side the Earth Dam got cut off from the main 
colony and formed an island. In order to enable 
the officers and workers residing in the colony 
to come to their worksite within the island, a 
temporary suspension bridge was constructed 
over the spillway channel some 400 feet below 
the channel. 

On the morning of 11th August 1958 one of 
the supervisors noticed that an j earth slip had 
occurred at the right abuttment supporting the 
temporary suspension bridge. As danger to the 
bridge' was anticipated, traffic over the bridge 
was stopped at 7-30 A.M. After the authorities 
had visited and checked up, traffic was resumed 
at 7-45 A.M. During this short period when the 
bridge was closed to traffic, some workers had 
collected on the right side of the spillway. They 
were being transported to the island by one of 
the two boats maintained for transporting 
officers and workers in case of necessity, by the 
Dam authorities. The boats could carry about 25 
persons each. While one of these boats was 
making its third trip with 17 persons on board, 
it got into the current and was crushed against 
the spillway crest resulting in the death of all 
the persons in the boat.   The   passengers   of j 

the ill fated boat consisted oi 3 boatmen 10 
employees, and 4 ex-employees of the 
Mandira Project. 

The Chief Engineer immediately 
sanctioned, out of his discretionary fund, a 
sum of Rs. 100 towards funeral expenses and 
other charges for every bereaved family. 

A court of enquiry was set up by the Chief 
Engineer Hirakud. The court was of the view 
that the accident occurred as a result of 
negligence of the boatmen on starting the boat 
from a place nearer the spillway and also not 
plying it over the prescribed route. 

COLLAPSE OF THE SUSPENSION BRIDGE 
NEAR MANDIRA DAM 

*713. SHRI HARIHAR PATEL: Will the 
Minister of STEEL, MINES AND FUEL be 
pleased to state: 

(a) whether the suspension bridge near 
the Mandira Dam collapsed recently; and 

(b) if so, what are the reasons therefor? 

THE MINISTER OF STEEL, MINES AND 
FUEL (SARDAR SWARAN SINGH) : (a) No,  Sir. 

(b) Does not arise. 

SHRI HARIHAR PATEL: May I know, Sir, 
how the number of passengers in the boat has 
been ascertained? 

MR. CHAIRMAN: 25 persons each. —he 
said. 

SARDAR SWARAN SINGH: I have. given 
the number in the statement. 

SHRI HARIHAR PATEL: Is there any 
register maintained to show the number of 
passengers in the boat every trip or the 
number is ascertained from tickets  issued? 

SARDAR SWARAN SINGH: There is no 
question of maintaining a register. We know 
the number of passengers and the hon. 
Member might recall that I have mentioned 
earlier that this trip- 


